[ Written Answers

Shri Hukam Chand
Kachhavaiya:
8hri A. N. Vidyalankar:

Will the Minister of kinance be
pleased to state:

(a) whether a proposal for the
eonversion of Provident Fund inte a
pension scheme for the (entral Gov-
ernment employees is under conal-
deration; and

(b) if so, the decision taken in the
matter?

The Minister of Finance
Sachindra Chaudhuri): (a) and (b).
No, Sir. However Government have
under consideration a proposal to set
ap a Family Pension Fund for
workers who are members of the Em-
ployecs’ Provident Fund and Coal
Mineg Provident Fund. :
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